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Present! Ms Jasvinder Kajr,proxy counsel
xor bh.Jog Singh,counsel for the
original respondents.

Orginal respondents have filed RA

390/92 and have also filed IvlP 4J04/92 seekina
condonation of delay for filing the Review

application.. Notice of the R.A. Was issued

to the original appl ic ant .,but none was

present today,

When, the case came up today for

hearing, the learned coui^el for the Review
applicant submitted that the respondents are
seeking permission to withdraw this R.A, .<

•In, the circumstances, permission is granted
as wihdravm. Since the

has been dismissed as withdrcv.n, thife /.iP

is al so dismissed i
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